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IN THE COURT OF THE DISTRICT 

JUDGE OF GANJAM.
Present:

P. Ramalingam, Esq., i.c.s. (Bar.-at-Law), 
District J udge. —

I. A. no. 265/36 in I. P. no. 6 of 1934.
Bavuri Rayaguru Mahapatro—Petitioner

(Insolvent),

WANTED

A Naib Taksildar for tho 
estates of Bhadrak subdivision 
Rs. 35 per mensem.

Gcv 
on a ernment 

saiary 0{

A candidate for tho post must be a Hr 
culate and also a; competent surveyor 
do plane-table survey. A cask seoiiJ!, to 
Rs. 500 will havb to be furnished. °f

versus
Zamindar of Bodokkimedi Estate—Respon­

dent (Creditor).
Notice is hereby given under section 41 of 

Act V of 1920 that the abovenamed peti­
tioner has applied to this Court for an 
absolute order of discharge and that the said 
petition stands posted to 3rd October 1936 
for hearing. Any creditor wishing to oppose 
the petition may appear either in person or by 
pleader on the said date.

Application for the post will be re • 
by the undersigned up to 25th Ser.S^ 
1936. None need apply who is not a1 n?tbor 
of or domiciled in the Province of Ori *ClVenssa.

M. HAMID, 

Collector of Bala
Balasore: 7th September 1936.

sore.

P. RAM AUNG AM, 

District Judge.

Ganjam: 3rd September 1936.

WANTED

For the office of tho Assistant Director 
of Veterinary Services, Orissa, a correspond­
ence clerk on Rs. 50—3—65. Preference 
will be given to a graduate having previous 
office experience in correspondence and 
accounts work. Apply to the undersigned 
before 30th September 1936 with certificates 
and proof of domicile or birth in Orissa.

WANTED.
For the office of the Superintendent, 

District Jail, Berhampur, a temporary clerk 
on Rs. 30 a month. The candidate should 
have passed the S. S. L. C. or Matriculation 
with typewriting qualification. He should 
either be a native or domiciled in the Province 
of Orissa.

N. CHATTARJI
C. A. MARTIN, i.m.d.,

Superintendent, District Jaib 
Berhampur.

Berhampur: 4th September 1936.

[2—1—18-9-1936.]

Assistant Director oj 
Veterinary Services, Orissa.

Cuttack: 8th September 1936.

[3—l—25-9-1936.]
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